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Food at Delhi received 24 comp-
laints pertaining to poor quality of
foodgrains. After investigation, the
concerned Departments/agencies have
been infimated of the discrepancies
and they have been advised to take
suitable action against the defaulters.

Requirement of Groundnut Oil during
1981-82

1322. SHRI K. MALIANNA :
Will the Minister of CIVIL SUP-
PLIES be pleased to state:

(a) whether Government have
collected information regarding the
quantity of groundnut oil for their
consumption during the year 1981-82;

(b) whether it is also a fact that
we are not self-sufficient in this
regard ; and

(c) if so, the details regarding the
quantum of oil our country has been
importing since last two years to
meet the demands in the country ?

THE DEPUIY MINISTER 1IN
THE MINISTRIES OF AGRICUL-
TURE AND CIVIL SUPPLIES
(SHRI MOHAMMED USMAN
ARIF): (a) According to present
estimates the 1981-82, groundnut
crop is expected to be substantially
higher than that in 1980-81 which
was above 50 lakh tonnes. Most of
this crop 1s used for production of
groundnut oil,

(b) and (c). ‘The pap between
demand and indigenous availability
of oil is estimated above one million
tonnes annually. To meet this gap,
11.49 lakh tonnes and 10.74 lakh
tonaoes of oils were 1mported during
the oil-years 1979-80 and 1980-81
(November-October) respectively.
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Proposed Sale of Urea by Sri
Lanka

1325. SHRI SUBHASH CHANDRA
BOSE ALLURI : Will the Minister
of AGRICULTURE be pleased to
state :

(a) whether it is a fact that Sri
Lanka have expressed to sell 4000
tonnes of Urea 1n January, 1982 ;
and

(b) if so, what is the reaction of
the Government in this matter ?

THE MINISTER OF STATE IN
THE MINISTRIES OF AGKICUL-
TURE AND RURAL DEVELOP-
MENT (SHRI R. V. SWAMI-
NATHAN) : (a) & (b). The Minerals
and Metals Trading Corporation of
India Ltd. (MM1C) which 1s the
agency entrusted with imports of
fertilisers, received a preliminary
inquiry from ‘Trade Commission
for the Democratic Socialist Repub-
lic of Sri Lanka in India in the
month of September, 1980 to
explore the possibility of offering
Urea to India from their plant,
The MMTC had shown interest in
the import of Urea from Sri Lanka.
There has however been no res-
ponse from Sri  Lanka thereafter.
The MMTC has not received any
offer for supply of 4000 tonnes of
Urea .in January 1982 from Sri
Lanka.

Urban Land Ceiling Act in
States

1326. SHRI SANAT KUMAR
MANDAL : Will the Minister of
WORKS AND HOUSING be
pleased to state :

(a) in which of the States and
Union Territories the Urban Land
(Ceiling and Regulation) Act, 1976
bas been implemented and in which
it has not been;





